these visits is that we will try to resolve the issue of Indian fishermen also. We are making certain
other arrangements making adequate propaganda and we would like to ensure that they adequately
work. Sometimes, it happens. This is an abnormal situation. We cannot deny the facts. | am not
taking you back to the memories of 20 years ago, but we are fully aware of what has happened and,
therefore, keeping that in view, this is really a very sensitive issue, and let us not politicise it. We try
to politicise everything. It does not help us either. Therefore, these are grave issues. People are
suffering and we shall have to do whatever we can do. By simply showing temper here and using
strong languages, Mr. Deputy Chairman, Sir, | do not feel, that these issues can be resolved. For
that, we shall have to patiently work out, talk and negotiate with the parties concerned. Thank you,
Sir.

DR. V. MAITREYAN: Sir, he has not mentioned about pro-LTTE activities. He has not mentioned
anything about it. ...(/nterrupz‘/'ons)...

MR. DEPUTY CHAIRMAN: No, no more clarifications. ...(/nterrupz‘/ons)... Clarifications are
over. ...(Interruptions)..

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHAIRMAN: | have to inform the Members that the Business Advisory Committee
in its meeting held on Thursday, the 23rd October, 2008, has allotted time for the Government
Legislative Business as follows:-

1. Consideration and passing of the following Bills:

(a) The Limited Liability Partnership Bill, 2008 - Two hours
(b) The Prevention and Control of Infectious
and Contagious Diseases in Animals Bill, 2005 - Two hours
(c) The Code of Criminal Procedure (Amendment) - Two hours
Bill, 2006

2.  Consideration and passing of the Agricultural
and Processed Food Products Export
Development Authority (Amendment) Bill, - Two hours
2008, after it has been passed by Lok Sabha.

3. Consideration and passing of the following Bills as passed by Lok Sabha:

(a) The Airports Economic Regulatory Authority
of India Bill, 2007 - Two hours

(b) The Indian Maritime University Bill, 2007 - Two hours

The Committee recommended that Private Members' Business (Resolutions) scheduled for
Friday, the 24th October, 2008, may be postponed to some other day.

The Committee also recommended that the House may sit up to 6.00 p.m. and beyond, as and
when necessary, for transaction of Government Legislative and other Business. ... (Interruptions)....
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DR. V. MAITREYAN (Tamil Nadu): Sir, this is highly objectionable. ...(Interruptions)... We are
walking out.

[At this stage, some hon. Members left the Chamber.]

SHRI BHARATKUMAR RAUT (Maharashtra): Sir, | want a clarification. Hon. Railway Minister is
here.

MR. DEPUTY CHAIRMAN: Yes, what is it?

SHRI BHARATKUMAR RAUT: Sir, | want to bring to the notice of the House that the hon.
Railway Minister has made comments during his reply to the Supplementary Demands, which were.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, that is over. ...(Interruptions)... No, you should have raised the
issue then only. ...(/nterrupz‘/ons)... Please, sit down.

STATEMENTS BY MINISTER - Contd.

National Land Records Modernisation Progress (N.L.R.M.P.)

Trftor R w50 (sft wgaer s Rie): STRWTafT wEiew, I i arftrer sTgfRataRo
PRIHH H . U1.T. IRPR & GA.41.GH. 9. d I8 GRS B 715 © b "]Ioa TR Bl Yor:
3MYTH TR S FAT T 4 WIHERGR TR fHY STg §9 Jaes 1R PR $RaTs
B Y XIS AT HY 5T &1, WRA ARBR P Gefod Aarerai/ i qer fakst goifrat & |
TS Qe T8 IRTRI b TN IS G ARG SATHIBROT HRIHH TAR fhar 11 JiEeesa
21 37T, 2008 P 7Y 56 H TH. Q. 3NR.TH. 1. BT AN PR (A1 81

T.UA.3TR.QA. U1 &1 4 Ieed MY, @TqH Td TR Y 31f¥elRd gded qormel faafad
BRAT 8, et siferd ey wrfieg &1 MRS & a1 Feerae g WIdidR qoed I dr)
HRAT B

g g TR Aro1 81T, Rivges fR=ferRad aea 8-

(iv) YR HFERET & Dol afed YA srferdl o1 drgedieru, faRaq qor e
IpSI BT THH, TedTdl 3R 5T TR TR 3fiheT-Pbrg W BT, IIRT BraTerd] bl
3 : FHg HRAT

(v) 3NgF Hrenfrar el &1 TN HXdh FaAeTor/JTHdervT ST T FaeTor Ud derawd

SFYRIRET BT SFETAT HRATI

(vi) TSI BRATAI] & AT IU-USIS & BIATR DI 3fcl: TG B & AT -1 Go{ihor
BT HFYCIDHRT BRA|

(vii) AT TR TR SMMY[Teh ATl He1/HH STTeIRT Hde P AT HRATI

(viit) SifRreroT 3R era fesfor

(i) qel HIMfeTe e yoredt|

T.UA.3TR.GA. G, B ool YOI ST 5656 HRIS BT B BT AT 11T 1T B

HRIHH P TG BIITIT Bl SHIS STl BT TH.TA.IR.TH. . F faiia <2 & g el
BT 121 AISTHT B 3T Tb A foham ST
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